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and all the public corporations; if so,
the reasons for the same and why the
scheme has not been implemented
even during the emergency.
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Shri«Nanda: In the public sector 9
some undertakings have adopted it, B :
not all.
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Shri S. M. Banerjee: I have men-
tioned three.

Shri Nanda: We have been trying
to persuade them also. It is a good
thing. They should also-and, I hope,

they will—take to it.
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f(a) Since 1st January 1963, there
have been six violations of Indian air
space by Pakistani aircraft and none
by the Chinese.

(b) No, Sir.

(c) The violations were in J. & K,
Punjab and Tripura.]
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Shrli ¥. B, Chavan: I think that
consideration is always with the
authorities concerned. Taking strong

action depends upon the possibilities
of each case.
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Shri ¥. B, Chavan: I have no infor-
mation about this particular point.

Shri D, C, Sharma: May I know
what is the maximum limit to which
these aeroplanes flew so far as the
Indian territory is concerned and
may I know what ig the approximate
amount of time during which they
were on our air space.

Shri Y. B. Chavan: They were
for a shor{ duration of time and in
some cases it is quite possible that
the incursions were rather marginal.

Shri Sivamurthi Swamy: May I
know whether in the space which
has been vacated by the Chinese,
roads are being made wunder the
shelter of aeroplanes or air defence
ot China?

Mr, Speaker: I could not follow.

Spri  Sivamurthi Swamy:. May I
know whether in the space which has
been vacated or where the Chinese
have withdrawn they are building
roads or some sort of communications
with the idea of air defence of
China?

Mr. Speaker: That would be alto-
gether different.
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Shri Hari Vishnu Kamath: Is there
any truth in ertain press reports to
the effect that China is committing
violations of Indian air space over
Sikkim and Bhutan while falsely ac-
cusing India of violating Chinese air
space and if so, may I know whether
Government has reason to apprehend
or believe that in conformity with
past pattern this is only a prelude to
China aggression against India over
Sikkim or Bhutan?

Mr. Speaker: Some opioions; some
inferences.

The Prime Minister and Minister
of External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): Yes, Sir. Apart from that, I
have not in mind any intruson over
Sikkim there, 1 cannot say certainly
that there has been none. But I do
not remember. I do not think any
inference could be drawn to that
effect such as the hon. Member has
done.

Shri Kapur Singh: May I know how
these air violations compare with
similar air wviolations in the corres-
poding periods of 1961-62?

Shri Y. B. Chavan: It is rather
difficult to make any comparison ....

Mr. Speaker: Whether there is in-
crease or decrease.

Shri Kapur Singh: Yes,

Shri Y. B. Chavan: I have not got
the figures of last year at the present
moment. Even the number of six
violations is considerable.

Shri Hem Barua: May I know if it
is a fact that the proposed air aid
from friendly countries stipulates that
it can be utilised in actual combat
and, if so, may I know whether in
view of this, in the context of it, our
Air Force is geared up to the point
so that it might be able to shoot down
the foreign aircraft violating our air
space?
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Mr, Speaker: That would be a differ-
ent thing altogether.

Marine Diesel Engines

+
( Shri P. R. Chakraverti:
Shri A, K. Gopalan:
*861.( Shri P. Kunhan:
| Shri Onkarlal Berwa:
| Shri Bade:

Will the Minister of Defence be
pleased to state:

(a) whether Madras has been
selected for setting up a factory for
the manufacture of armine diesel en-
gines for sea-going vessels and inland
water-craft;

(b) whether any foreign industrial
concern will collaborate in this pro-
ject; and

(c) when the factory will start
producing engines?

The Deputy Minister in the Minis-
try of Defence (Shri D. R. Chavan):
(a) Yes, Sir. Ennore near Madras has
been selected.

(b) Messrs M. A. N. of West Ger-
many are the collaborator.

(c) In eary 1965,

Shri P. R. Chakraverti: May we
know what will be the financial in-
volvement in this project?

Shri D. R. Chavan: It will be
Rs. 553 crores.

Shri P. R. Chakraverti: In view of
the fact that Messrs, Vickers Arm-
strong has undertaken another project
of truck manufacture in the neigh-
bourhood of Madras, may I know
whether the Government have en-
quired whether they should under-
take this project also?

The Minister of Defence (Shri Y. B.
Chavan): This is also another sugges-
tion. The information given is about
the commitment we have made. This
is another suggestion.
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Shri A. K. Gopalan: What is the
total requirement of marine diesel
engines and how much is imported
today?

shri Y. B. Chavan: I have not got
that information, I can give the size
of the financial commitment made. I
have not got information about the
total requirements.

Shri Kunhan: May I know what is
the production capacity of the pro-
jecting the proposed factory?

Shri Y. B, Chavan: The whole thing,
at the present moment, is at the
negotiation stage. We have made
certain commitments. All the details
have to be worked out.
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Mr. Speaker: what wouid be the
difference in expenses?

Shri Y. B. Chavam; It is rather
difficult.

Mr., Speaker: Difficult for the
Defence Minister to say.

Shri Mohammad Elias: There was a
scheme under consideration by the
Defence Ministry for producing marine
engines in Mazagon and Garden
Reach. May I know whether the
Government will utilise these two
factories for producing these marine
engines for the sea-going vessels?

Shri Y. B. Chavan: Marine engine
is a very specialised and complex job
which will have to be done by a





